
HIGI{ COUR'T OF,IAMMU AND KASHMIIT
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Vide the Circulars bearing Nos. 2 dated 20.02.2015, 19 dated

16.12.2015,39 dated 02.06.2016 and 59 dated 24.08.2017, all the Courts

under the jurisdiction of the High Couft of J&K stand directed to hear and

dispose of cases that are pending tbr more than 05 years/lO years on fast

track basis. In this context, the Judicial Officers of the State are directed to

furnish rnonthly data regarding disposal of more than five years old and

lllore than l0 years old cases to this Registry by or before lOth day of each

out"a, oLf o7f^o1 y

ruronth.

lly order
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Copy of the above forwarded to: ' t

1. Pripcipal Sccretary io I'lon'irie the Chiel Jtrstice. Higlt Court of J&K.

irilbrntatiou of his LorclshiP.

l(egistlar \/igilancc, I ligh Clotrrt of J&K Srinagar lbr information.

Secretary to FIon'ble Mr.lustice
...... for illfirrmatiort of his Lordship'

prilicipal District & Sessions Jtrdge - r,vith the recluest to circulatc

the 6ir.cular aprpngst all the .luclicial Ofllcers posted in his terlitorial

jurisdiction.
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Format.for-furnishinq in-formation vide Circular No. 85 dated 06-07-2018.

Court/District-wise Monthly work done statement showing Opening balance, Disposal on fast track basis and Closing balance
2018.of Cases which are 05 to 10 & above 10 years

District:

old both Civil and Criminal for the month of

w

S.
No.

Name
of the Court

Cases which are 05 to 10 years old Cases which are over 10 years old
O.B. at the beginning

of the montlt
Disposal on fast track
basis during the month

Pendency at the end
of the month.

O.B. at the beginning
of the month.

Disposal onfast track
basis duins the month

Pendency at the end
of the month.
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